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3. BringiDI Old Madbavn81sr on the 
main hoe by providing a chord 
between Nandaro and New SaDl1i 
OD Pune-Miraj 5t"ction. 

4. Parallel B.G. Ime bet" .. et:n Bareilly 
aDd Bhojipura and conversion of 
M.G. line into B G. from Shoji-
pura to Katbgodam (109 kms.) 

5. Conversion of M.O. line into B G. 
from Katihar to Siliguri-New 
Jalpaiguri (209 kms.). This work 
bas been deleted to avoid cutting 
of the MG. link to Nortb Eatlt 
States. In lieu tbereof, line 
capacity of tbe existing B.G. 
route is being augmented. 

Plaooing Commission bave nol agreed 
to take up the following works due to 
constralOt of resources: 

1. 

.., -. 
3. 

New B.G. line from Sultanpur to 
Rewa (266 kms.) 

New B.O. line from Tamluk .. Digba 
(80 kms'. 

Conversion of M.G. line into B.G. 
from Delbi to Sabarmati (925 kms). 

Planning Commission's clearanct" is also 
.walted (or tbe following projects : 

1. New B.G. lioe from Budae Budge-
Namkbaoa iDcludiDI Lakshmikant-
pur·Kulpi line (l00 kms). 

2. New B.O. line from Satna to Rewa 
(SO kml). 

3. New B.O. line from Guna to 
Etawah (348 kms). 

(b) Details of New works approved 
during tbe current financial year are given 
in the Railway Budeet 1985-86. So far 
.1 further new work.. are concerned 
tbe question or takina tbem up will depend 
on tbeir jUltification and availability of 
resource •. 

WorkfDg Women Hostels Chain and 
Involvement of Voluntary Alenel" 

S28. SHRI CHINT A MOHAN : Will 
the Minister of SOCIAL AI'D WOMEN'S 
WELFARE be pleased to .tate : 

(a> wbethfr Governm~nt propose to 
create a \\tolk ng \\Omfn ho~'eI8 chain and 
movement based on the Inltloatwnal Youtb 
Ho-tels to cover every wom~n of dirfereDt 
strata throughout the country ; 

(b) whether any estimate has been made: 
of tbe total ho~tel needs of single workin. 
women in the couotry aod the accommoda-
tion both private and Government actually 
available at fair pIIces ; and 

(c) whether Government also propose 
to involve reputed voluntary aaencies/ 
Individuals ill this work specially the retired 
public servants? 

THE MINISTER OF Sf ATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDl'LAL CHANDRA .. 
KAR) : (a) No, SIl. 

(b) No, Sir. 

(c) Tbe Scbeme of Assistance for the 
Construction of Hostel Buildin,s tor 
WorkiDI Women with a Day Care Centre 
is being implemented through voluntary 
aaencies. 

Railway Accidents during tbe Pall 
Two Moath. 

529. SHRI SHANTI DHARIWAL : 
PROF. P J. KURIEN : 
SHRI MOHO. MAHFOOJ ALI 
KHAN: 
SHR] VISHNU MODI: 
SHRI B V. DESAI : 
SHRI R M. BHOYE : 
SHRI PURNA CHANDRA 
MALIK: 
SHR) SRIBALLAV PANIGRAHI: 
SHRI K. RAMACHANDRA 
REDDY; 
SHRI G M. BANATWALLA : 
SHRl SRIHARI RAO : 
SHRf PRAKASH CHANDRA: 

Will tbo MiDister of RAILWAYS be plealed 
to state I 

<a) the number of raHway aCCident. 
wbich took place durinl tbe past two 
mooths; 

(b) tbe nwnber of perSODI killed aad 
injured aDd dam.le to railw.y properly a. 
a result 01 tbose accidentl ; 
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(c) tbe caUles of the accidents wbich 
came to light after conductioa c:nquiry. if 
any; 

(d) wbether it h~s come 10 the notice 
of Government [bal tbe main cause of tbese 
accidents was tbe negliaence on the part or 
railway employees; 

(e) if so, the concrete measmcs being 
taken to prevent such accidtntl in future 
and particularJy tbe measures for combating 
with the buman factor ; 

<f> whetber any compan~a'ion ba~ been 
paid or ex-aratia payment made to the 
families or those killed ~Ind injured therein; 

(g) if so, the details thereof; and 

(h) whetber Railways are IOcurrml 
losies to tbe tune of R~. 200 crores every 
year elwin. to accident 5 1 

THE MINISTER OF STATE I N THE 
MINISfRY OF RAILWAYS (SHRI 
MADHAVR40 SCINDIA) : (a) to (h) The 
information is being collecled and \Vdl be 
laid on the Table of the Sa hha. 

Speed inK Up of B.lOgalore Triv8ncrum 
Express 

530. SH"RI V. S. KRISHNA IYER: 
Will tbe Ministc:rof RAIL~AYS b~ pleased 
to state 

<a) whether the Banlalore-Trivandrum 
Expresa is tbe Ilowest express In the country; 
aDd 

(b) if so, whether Government pro pose 
10 speed up the BJnaalore-Tclvaodrurn 
Express? 

THE MINISTER OF STATE IN THE 
MINI TRY OF RAILWAYS (SHRI 
MADHAVR~O SC1ND1A) : (a) No,. Sir. 

(b) Tbere IS no such proposal. 

SettiDl UP of a Sbippiol Development 
Bank of India 

Sll. SHRI V. S. KRISHNA IVER: 
Will the MID;ster or SHIPPING AND 
TRANSPORT be pleased Co state: 

(a) whether a biah level official Commit-
tee headed by the Secretary of the Ministry 
has recommended settiDI up of a Shipping 
Development Bank of India (SOBI) ; 

(b) if so, the detclils of tbe recommen-
dations of It e Committee; and 

(c) wbtther Government have accepted 
the recommendations of tbe Committee? 

THE I'vIINISTER OF STATE IN THE 
MINISTRY OF' SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI) : (a> and (b) 
Tbe CommIttee to review tbe arrangements 
for assistance to sbipping companics bas, 
i",er alia in It I report •• ubmitted in June,'85, 
suggested tbe letting up of Sblpping Develop-
ment Bank of India with the objective of 
gradual reduction of d"pendence of Indian 
~hippmg indu~try OD Government budgetary 
outlays and to permit grearer application 
of banking pClOclples to ship floancing. The 
recommended bank is fO be provided witb 
a J1UClfOUS or equity by Government and 
would he expected to raise re~ources from 
tbe m.uket by way of loan~, debentures, 
bonds erc. 

(c) Government helS Dot taken 
decision in tbe matter. 

Financial Assistance from State Govern-
ments to RUD Uneconomic Sections 

of Rftllways 

532. SHRI S. M. BHATTAM : 
PROF. RAMKRISHNA MORE: 

Will tbe Mmister of RAILWAYS be pleu(d 
to state: 

(a> whether the Railway Board intends 
to seek financial help from State Govern-
ments ,n runDing certain uneconomic sections 
of tbe (ndlaa Railways; 

(b) whether it is a fact about 4J sucb 
sections includinl Broad Gaule and Metre 
Gauge are there in tbe country; 

(c) wbat is tbe lOIS incurred therefrom; 
aDd 

(d) what was actually sought from the 
Slate Government. or what were proposals 
in tbis behalf ? 




